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PRESENI.: CTIIEF JUSTICE M. M. KUMAR
I.Ion'ble president

Smt. Ina Malhotra
llon'ble Member (J)

AI'TENDANCE-CUM-ORDER SIIEET'OIi''I'HE IIDARING OI.'PRINCIPAL BENCII OIi'TIIENATIONAL COMPANY r,AW I'RrBUNrU, ON Ol-.r()|i-ore

NAME OF'trIE COMpANy: Sh. Ramandeep Singh Ahluwalia & Ors.

Vs.

M/s. Suntime Energy Ltd. & Ors.
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ORDER

The application shall be taken up with the main case. Synopsis by the
Petitioner and Respondant shall be filed within one weeK.

2. List before the regular bench on 25th October 2015.
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SECTION OF THD, COMPANIES ACT: 392398
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4th October, 2016
(A.k. Arora)


